STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES
IN THE MONTH OF FEBRUARY, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

DISP O SAL TOTAL
SNO. CATEGORY OF CASES g:f :ll\llh(li(é I!\l.US;FI;'IéT‘;g: DIVISION BENCH SINGLE BENCH FULL BENCH LOK ADALAT DBE&?;S%E NO'; SSD?:(SBES
MONTH INLIMINE | REGULAR | INUMINE | REGULAR | INUMINE | REGULAR | SETTLED |  yowrw
CIVIL {(MAIN) CASE:

1 RFA 92 0 0 6 0 2 0 0 0 9 g2
2 MEA 12 0 0 0 0 D 0 0 0 0 12
3 MFA (FA) 4 0 0 J 0 1 0 0 0 1 3
4 MFR{EC) 2 0 0 0 0 2 1] 0 0 a 2
5 FARO 4 0 0 ol 0 1 0 0 0 il 3
6 ARB.,P 1 1 0 0 0 6 0 0 0 & 2
7 ARB.A 2z 0 0 0 0 0 0 0 o ] 2
8 MAT APP 46 1 0 4 0 0 0 i] 0 4 43
E |38 20 0 0 1 0 0 0 0 4] 1 19
10 MAC APFP 56 4 0 0 0 17 a] i) 0 17 43
11 ITA 0 0 0 0 0 0 0 0 0 0 0
12 CRO35 OBJECTION 5 0 0 1 0 0 0 0 0 1 4
13 LA APP a2 T 0 0 0 10 0 0 0 10 99
14 CE.REF 0 0 0 0 0 0 0 0 0 o u]
15 CRF 55 & 0 0 0 1¢ 0 a] 0 16 45
16 EEY.PET a 7 a a 0 [ 0 0 0 & ]
17 Tr.P{C) 3 1 ) 0 0 il 0 0 0 ] 4
18 CONT.CAS (C) 44 2 il 1 u} 16 0 0 0 17 29
19 CONT.APPLIC) 0 0 a 0 0 0 0 0 0 0 ]
20 CA 0 0 0 0 a ] 9 0 0 0 0
21 C0O.PET 1 0 0 0 i} d 0 0 Al 1
22 WP(C} 733 1z [t} 42 a 166 0 0 0 208 597
23 WA 404 48 0 169 { 0 0 0 a 169 283
24 WE(C) (PIL) 12 il 0 u] i 0 al 0 0 12
25 WP (C) (CAT) ki a 1] 0 0 0 0 0 0 T
26 WE{C} (HC} 0 1 0 0 0 0 0 0 0 0 1
27 REA/SA 91 2 0 0 0 14 0 0 0 14 79
28 SAQ 1 jul 0 0 0 1 0 0 a d 0
29 CEWTRAL EX.AFP, 6 0 0 0 0 D 0 0 ] ] 6
30 EX. PETN. 0 0] 0 0 0 0 ] Q 0 0 a
31 EL. PETH. 0 0 0 0 0 0 0 a 0 aJ 0
32 MFE (CUSTOMS BACT} 3l 0 Q 0 0 ol ] a 0 0 0

TOTAL 1717 152 o 224 [ 257 0 o o 481 1388




CIVIL {MISC) CASE:

33 CHM. APFPL g 0 0 7 0 1 0 0 ] 8 0
34 CAVEAT Q 2 il 1 0 1 0 il i 2 a
TOTAL 8 2 (1) 3 0 2 0 0 0 10 0
CERL. (MATN) CASE:
35 CRL.A(J) 92 1 0 4 0 1 ul a 0 5 38
36 CRL.A =1 3 0 1 0 7 0 0 0 8 61
37 CEL.REV.P 92 1 0 0 0 19 g 0 0 19 g0
e CRL.PETHN 12 3 0 0 0 g 0 0 0 g 1
39 CRL.LP 2 2 u 0 0 0 0 0 0 0 4
40 CRL.REF. 1 0 0 0 0 0 0 0 0 0 1
41 CRLI(D} REF. 1 0 0 Q 0 il a 5] a] 0 1
42 TRE{CRLY) ] 0 Q a 0 0 4] o] 0 vl 1
43 WE{CRL} 10 1 Q 4 0 0 o i} 4 4 1
44 CONT . CAS (CRL) 1 0 0 0 0 a 0 0 0 0 1
45 RE 6 2 0 0 0 8 0 0 0 8 0
46 BA 4 4 0 0 0 & 0 0 0 6 2
TOTAL 288 23 (1] 9 0 49 0 0 0 L 253
CRL{MISC)CASE:
47 CRL.M.APPL jul 0 3l 0 0 0 0 0 a a
43 CRL.MC ] 0 0 0 0 0 0 0 4 0
TOTAL 0 0 0 1] 0 0 0 (1] (1) o
GRAND TOTAL 2013 177 a 244 0 308 0 0 0 549 1641




HIGH COURT OF TRIPURA, AGARTALA

DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR -WISE PENDENCY OF CASES AT THE END OF FEBRUARY, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

Sl No. | CATEGORY OF CASES | 2010 2011 2012 2043 2014 2015 2016 2017 2018 2018 2020 2021 PEL%ELCY
CIVIL (MAIN} CASES:
1 REZ 0 0 0 0 0 2 [ 17 15 35 2 ] 83
2 MEZR ) ] Q 0 ] Q 0 { 1 4 7 1] 12
3 MEA{EA) 1] 0 qQ 0 Q | i} 0 0 0 3 1] 3
4 MFA(EC) 0 U] 0 0 0 0 4] 0 0 2 0 0 2
5 F&0 Q u] 4] 0 0 0 3l il ] 0 2 0 ic)
f AERE.P 0 1] 0 0 0 0 ol Q 4] 0 1 1= 2
ki ARE.R 0 bl ] 0 3] 3] Q ] 0 2 Q 0 2
3 MAT APP 0 { 0 1] 0 1 0 2 9 14 El 3 43
a s 0 o] 4] 0 a 1 1 3 3 7 4 0 19
10 MAC APP 0 0 4] Q [u] 0 0 0 1 13 20 9 43
11 ITE 0 0 Q | U] 0 1] 0 0 0 { 0 1]
12 CRO35 QBRJECTION 0 | 0 0 4} 0 0 0 0 2 il 1 4
13 LA APP q 0 0 1] Q a o] 3 4 27 449 1l 99
14 CE REF. ] 0 4] Q a 0 0 Q 8] 0 ] Q 0
15 ZRF U] 0 Q q | il 0 2 4 14 19 15 45
16 REV.FPET a i} ] 1 0] Q 1] jal Q 3 2 4 g
17 TRP(C} 0 0 0 0 0 0 0 0 a 0 2 2 4
18 CONT.CAS {C}) a 0 0 1] 0 u] Al 4 2 1 12 9 29
14 CONT.APPL (C} u] ] Q 3] 0 3] 0 0 0 u] Q 0 0
20 CA u] 0 Q i} { Q 0 0 0 1] 0 0 o]
21 C0o,PET 0 i ] Q 0 1 0 0 0 0 0 0 1
22 WEIC) 1 0 0 0 0 0 20 45 84 a4 251 93 597
23 WA 3 0 0 0 Q 1 1 [ 30 42 145 58 283
24 WE{C} (PIL} 0 0 Q ] 0 1 1 1 1 4 4 0 12
25 WE{C) (CAT) ] 1] o] Q Q 1] 3] 3 o] 1 Q 7
24 WE ) (HC) Q Q | Q 0 Q Q 0 0 4] il 1 1
27 REA/SA 0 0 0] i 0] 0 3 a 26 26 14 1 749
28 SAQ 1] 0 1] 0 0 Q 0 Q 0 0] Q 0 0
24 CENTRAL EX.APP. ] 1] 0 Q 0 1] 0 Q 2 3 1 0 [
30 LC¥. PETH. 0 a i} o] 0 o 0 ] 0 0 o] 0 i}
31 EL. PETH. { 0 0 0 0 1] 3] 1] o] 0 u] 0 0
32 MFA (CUSTOMS ACT) 0 0 4] 0 a M a 0 1] Q 1] 0 i}
TOTAL 1 0 ° 0 0 7 33 96 182 303 548 218 1388




TOTAL

Sl No. | CATEGORY OF CASES 2010 2011 2012 2013 2014 2015 2016 207 2018 2019 2020 201 PENDENCY
CIVIL (MISC)CASE
33 |CM.APPL 0 0 0 Q0 q 0 ] ]
34  |CAVEAT 4] 0 ] 0 0 0 0 ] ] ]
TOTAL 0 0 [H] 0 ] 0 0 0 o 0
CRL. {MAIN) CASE
35 CRL.A(J} D 0 0 0 0 0 2 2 4 26 53 1 38
36 |CRL.A 0 0 0 ] 0 ] 1 3 q 35 15 3 61
37 |CRL.REV.P o 0 0 0 ] i 5 g 17 18 22 9 30
38 |CRL.PETN ] q ] hi ] I} il 0 1 0 & ] 7
19 lCRT..LP 0 0 ] 0 0 ] 0 0 0 1 1 2 q
40 |CRL.REF. 0 o 0 0 0 0 ] Q ] ] 1 ] 1
41 |CRL(D}REF, 0 Q 0 ] 0 0 a0 ] ] n 1 ] 1
42 |TRE (CRL) 0 Q 0 0 0 0 ] 0 0 4] 1 0 1
43 |WE(CRL) 0 ] ] h 1 0 ] 0 0 ] 3 k] 7
44 |CONT.CAS (CRL} 0 0 4] 0 ] 0 ] ] ] 0 0 1 1
45 |aB 0 ] 0 0 Q 0 ] ] 0 4] ] 0 0
16 |BA 0 0 0 it 0 ] 0 4] 0 3] ] 2 2
TOTAL 0 0 (1] 0 1 0 8 14 26 30 103 21 253
CRL(MISC) CASE
47 |CRL.M.AFPPL 0 ] ] 0 0 0 ] 0 0 ] ] i ]
48 |CRL.MC 0 ] ] 0 0 0 ] ] ] 0 ] qQ 0
TOTAL 0 0 0o 0 0 0 0 L] (1] 0 ] 0 ]
GRAND TOTAL f /4 o o 1 7 41 110 208 383 657 239 1641




